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Petition(s) for Special Leave to Appeal (Civil) No(s).13471/2010

(From the judgenent and order dated 09/12/2009 in CMAP
No. 33186/ 1995 of The H CGH COURT OF JUDI CATURE AT ALLAHABAD)

M S. SHEETLA BARA & ANR. Petitioner(s)
VERSUS
STATE OF U.P. & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )

Date: 04/07/2013 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE R M LODHA
HON BLE MR. JUSTI CE SUDHANSU JYOTI MJUKHOPADHAYA
For Petitioner(s) M. Pankaj Bhatia, Adv.
M. Garvesh Kabra, Adv.
For Respondent (s) M. Arun K. Sinha, Adv.
M. Sumt Sinha, Adv.
M. Rakesh Singh, Adv.
M. Vinay Garg , Adv
Ms. Tanmaya Agarwal, Adv.
M. Anuvrat Sharma , Adv
UPON hearing counsel the Court nmade the foll ow ng
ORDER
Leave granted.
Heari ng expedit ed.
Interimorder dated May 11, 2010 shall continue in the
meanwhi | e.
| (Raj esh Dham) | | (Renu Di wan)
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